
HIGH COURT OF UTTARAKHAND 
NAINITAL 

 

NOTICE 

 

 In terms of Rule 6(5) of the Designation of Senior Advocate Rules, 2018, the 

following 18 Advocates are requested to be present before the Committee for a brief 

interaction on 04.07.2019 at 04:30 p.m. in the Chief Justice’s Lounge: 

 

S. No. Name 
1 Sri Amit Bhatt 
2 Ms. Anjali Bhargava 
3 Sri A.K. Sharma 
4 Sri D.S. Patni 
5 Sri G.S. Sandhu 
6 Sri H.M. Raturi 
7 Sri K.N. Joshi 
8 Sri K.P. Upadhyaya 
9 Sri Lokendra Dobhal 

10 Sri M.S. Tyagi 
11 Ms. Neetu Singh 
12 Sri Pankaj Purohit 
13 Sri Rakesh Thapliyal 
14 Sri Sandeep Tandon 
15 Sri S.S. Yadav 
16 Sri S.K. Posti 
17 Sri Vijay Bhatt 
18 Sri Pankaj Miglani 

     

 

28.06.2019 

Sd/- 

PPS to Hon’ble the Chief Justice 

 


